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 MNS R  S A  N  . 
MNS R S  A R R 
AND  R RA  R NSR N 
(S R BA S AR RAM) (a) to 
(e). he inoration is eing collec-
ted and will e laced on the ale 
o the ouse. 

Baiala rri,atiol Proect 

01. S Rr ARl AR S R N 
ill the n t  o RR A N e 
leased to state 

. (a when was the Rarniala river 
irrigation  roect ork in eonher 
district (rissa) started 

() the exected tie o its co-
let n 

(c) the total acres o land  ro 
keonher  Dilenkanal  and other dis-
tricts o rissa can he rought under 
irrigatin on co letion o this ro-

t  and 

(d) the detailS aout the nuiner 
o villages in dierent distrcts which 
ar going to e e1ietitecl y the 
Raiala Proect 

 MN  R  SiA  N 

 SR   iRR A N 

(S R . R. A AR) (a) he work 

on the Raiala rrigation Proect was 

rted y S ern t o 

rissa towards the end o the ourth 
Plan. 

( he Proect is roosed y  

State overnent to e co leted 

during Sixth Plan Period. 

(c) and (d). he roect, on c -

letion, would rovide irrigation ene-

it to an area o 11 0 hectares,  oniy 

in Dhenkanal district.  DetaDs  vil-

lages to e eneited y theis roect 

are not availale with the entre. 
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custo Duty on dile S 

018. S R SANA MAR MAN-
DA.  ill the Minister   
S PP S e leased to state 

(a) whether the edile oil ricel 
have oved u early this onth 
ollowing the ro ulgation o an 
rdinance on th uly, 19 1 raising 
the eective rate o ustos Duty 
to 1 er cent and 

() i so, how  overn ent ro-
ose to eet these  aniulatin  
rigging u the rice o oil y the 
traders who shall now have to ay 
ore ustos Duty., on the i arted 
.tut thus cutting down their tt  

 DP  MNS R N B 
MNS R   S PP S 
(S Rt BRAAM AN .M Nl N-
) (a) he ro ulgation o the 
rdinance raising the rate o eu.-
tos duty n i orts o edile 0111 
did not have any signiicant  i act 
on the rices o these oils. 

he rise in the rices-o edile o. 
at t  ti e ay e ainly att t d 

to all in the roduction  o oilseeds 
in the last ew cros, and the increase 
in de and due to estival season. hll 
.orta11 in roduction  encouraged 
seculative orces to oerate. contri. 
uting to the ullish tendencies in a 
rices. 

() he ollowing stes have een 
taken y overn ent to a.ntaln 
aval1aility and rices o edile .s 
in the country 

. . -
0 , 110  

0 , 110  

0 , 110 iu t  

, 110  

0  13 lt srre ( l  

3 , 13  sra-  lta1 
(1) ontinuing  i orts o ad 

, uate uantities o  edile oilS 

() Release o ore i orted 
oils or the ulic distriution sys-
te  

(8) nstructions to State ,overn-
 ents to exercise strict vigilance 
over the ulic distriution syste 
80 as to ensure that the i orted 
oils are 0  only through n  

air rice shos, etc. to the cara 
holders or who they are eant 
and are not diverted to oen ar-
ket 

(4) Maintenance o steady ro-
duction o vanasatl , 

() servance  voluntary 
rice-restraint y the vanasatl in-
dustry, and its eriodic onitoring 
y overn ent with the industry 

 

() Strict enorce ent y the 
State overn ents o the storag 
ontrol rder and other enaet.,. 
enta 

() ree ve.ent o oilseed. 
and oils etween various arts o 
the country and 

-(8) ur on illegal trading in 
oilseeds and oils y the . orwl1d 
Markets o ission. 

t would e noted that a declining 
trend in the rices o  edle oils has 
started in certain i ortant arkets 
o the country duriDg the last ew d.ays. 




